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MINISTRY OF EXTERNAL AFFAIRS

NOTIFICATIoN. .
New Delhi, the 22~d January, 2008

G.S.R. 43(E).-In exercise of the powers conferred
by Section 24 of the Passports Act, 1967 (15 of 1967) the
Central Government hereby makes the following rules
further to amend the Passport Rules, 1980, namely :-

I. (I) These rules may be called the Passport
(Amendment) Rules, 2007.

(2) They shall come into force on the date of
their publication in the Official Gazette.

2. In Schedule I to the Passport Rules, 1980, for
Serial No. 4 and entries relating thereto, the following serial
number and entries shall be substituted, namely :-

S.No. JurisdictionPassport Authorities

(I) . (2) (3)

4. (a) Passport Officer
(Passport Office, Bhopal)

All Districts
of the State
of Madhya
Pradesh

-do-(b) Deputy Passport Officer
(Passport Office, Bhopal)

(c) Assistant Passport Officer
(Passport Office, Bhopal)

(d) Superintendent
(Passport Office, Bhopal)

(e) Passport Officer
(Passport Office, Raipur)

-do-

-do-

All Districts
of the State
of Chhattis-
garh

-do-(f) Assistant Passport Officer
(Passport Office, Raipur)

(g) Superintendent
(Passport Office, Raipur)

-do-

[F. No. VIIV/551!27(2007]

R. SWAMINATHAN, Jt. Secy. (CPV)

Note :- The principal rules were published in the Gazette
of India vide number G.S.R. 691{E), dated the
11th December, 1980 and subsequently amended
vide:-

(i) G. S. R. 50{E), dated 7-2-1981

(ii) G. S. R. 494 (E), dated 10-6-1981

(iii) G. S. R. 469{E), dated 24-6-1982

(iv) G. S. R. 325(E), dated 12-4-1983

(v) G. S.R.482(E),dated 13-6-1983

(vi) G. S. R. 494(E), dated 16-6-1983

(vii) G. S. R. 345(E),dated29-3-1985

(viii) G. S. R. 860(E), dated8-1I-1985

(ix) G. S. R. 857(E), dated 13-10-1987

(x) G. S. R. 84 (E), dated 11-2-1988

(Xl) G. S. R. 1155(E), dated 21-11-1988

(xii) G. S. R. 622(E), dated 27-7-1990

(xiii) G. S. R. 653(E),dated20-7-1990

(xiv) G.S.R.lOO(E),dated4-3-1991

(xv) G. S. R. 275(E), dated20-3-1991
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(xvi) G. S. R. 586(E), dated 21-6-1991

(xvii) G. S. R. III (E), dated 22-1-1992

(xviii) G. S. R. 684(E), dated 15-6-1992

(xix) G. S. R. 72 I(E), dated 7-8-1992

(xx) G. S. R. 477(£), dated 16-6-1993

(XXI) G. S. R. 485(E), dated 1-7-1993

(xxiI) G. S. R. 503(E), dated 10-7-1993

(xxili) G. S. R. 833(E), dated 2-12-1994

(xxiv) G. S. R. 592(E), dated 7-8-1995

(xxv) G. S. R.491 (E), dated 28-8-1997

(XXVI) G. S. R. 605(£), dated 5-10-1998

(xxvii) G. S. R. 516(E), dated 8-7-1999

(xxviiI) G. S. R. 827(E), dated 29-12-1999

(xxix) G.S.R.34(E),dated 12-1-2000

(lOOC) G. S. R. 473(E), dated 22-5-2000

(xxxi) G. S. R. 485{E), dated 23-5-2000

(xxxit) G. S. R. 529{E), dated 8-6-2000

(xXxiiI) G. S. R. 584(E),dated4-7-2oo0

(xxxiv) G. S. R 632(E),dated25-7-2000

(xxxv) G. S. R 482(E), dated 26-6-200 1

(lOOM) G. S. R. 527(E), dated 9-7-2001

(xxxvii) G. S.R. 576(E),dated27-7-2oo1

(xxxviiI) G. S. R- 817(E},dated29-10-2001

(xxxix) G. S. R. 879(E), dated "'12-200 I

(xl) G. S. R.417(E), dated2?-5-2002

(xl!) G. S. R.614(E), dated 27-10-2006

(xli!) G. S. R,526{E), dated 2-8-2007
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